M Mess. fromR. S.

wege Agey - H agi §T A€ FF
qHdr

St TNATE QIAFT JRS @ o0
FT AE &g ¥ q1 g ATF WIIT
w30 & aarw fgrg afrafadt wa
@ Y ... (smawrw) ... wiEr famds
T ST, U0 J9IE AT )

12.27 hrs.

Shri Rajnath Sonkar Shastai then left
the House

sto wfda FAR qgan (FHENYR)
1 #Y gaeefes Wiga faar 91 99 #1
FIT goIT 7

U WEIIW ;. W4 aF § G
AR, B AT &Y

... (A ...

weay wEley ¢ 7N &| vE 2

SHRI K. MAYATHEVAR (Dindiguf):
I have given a privilege metion .. **

MR. SPEAKER : Nothing goes on
record without my permission. You
come under specific rules. You have the
bad habit of talking only.

listen. I have requested you to just give a

You do not

notice under the rules and then we will

discuss it.

SHRI K. MAYATHEVAR: I have given
notice,

MR. SPEAKER : Tt is not proper,
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12 28 hrs,

COMMITTEE ON PRIVATE MEMBERS"

BILLS AND RESOLUTIONS
Sixty-fonrth Report

- SHRIT. R. SHAMANNA (Bangalorc
South) : Ibeg to present the Sixty-
fourth (Hindi and Englishy

versions) of the €Committee on Private

Report

Members’ Bills and Resolutions.

—_—

COMMITTEE CN PAPERS LAID ON
THE TABLE

Minutes

SHRIMATI KRISHNA SAHI : (Begu~
sarai) 1 beg to lay on the Table Minutes
(Hindi and English versions) of the sittings
of the Committee on papers laid on the
Table relating to sheir Fourteenth Report.

COMMITTEE ON PAPERS LAID ON
THE TABLE

Fourteerrth Report

SHRIMATI KRISHNA SAHI (Begu-
sarai) : I beg to present the Fourteenth
Report (Hindi and English versions) of
the Committee on Papers laid on the
Table.

12.29 hrs,

LEAVE OF ABSENCE FROM THE
SITTINGS OF THE HOUSE

MR. SPEAKER : The Committee on
Absence of Mecmbers from the Sittings of
the House in their Thirteenth Report have
recommended that Jeave of absence be
granted to the following Members for

¥*Not recorded.
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the periods mentioned against each :-

1. Shri Lala Ram —26 April to 10 May,
Ken 1983. (11th Session).

2. Shri
krishna More

Ramma- —10 April to 2 May,
1983. (11th Session).

3. Shri Chhote Lal —25 March to 1)
Uike May, 1983, (llth
Session).

Is it the pleasure of the House that
leave as recommended by the Committee
may be granted ?

SEVERAL HON'BLE MEMBER : Yes

MR. SPEAKER : The Icave is granted.
The Members will be informed accord-

ingly.

12.30 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Rcported loss of crops due to supaly of
rotten seeds by National seeds
Corporation to farmers

st qFEATE [ATE (A
yeuer wgieq, H HfgEradrg orw
geeq & fvafafag faga o1 g ofy
AT &7 eqrA  fRam@r g AT wdAq
FIAT § % 99 T A & J3q99 T

T @ fawe T wer &Y
rrazaEars &1 axarg f&n faar afe-
g7 feew & aiwi &1 fAgle fFo 9@
F7. fra™T & a9 9% AT F g
RO ST & FIQT GIAT H1 JFETA
Y F FWAR qEr ¥H ARG H
FTHTT T &1 TE F1gagr 1

BHADRA 2, 1905 (§4KA)

Loss of Crops due tv 374
rotten seeds efc.

12.30 hrs.

[SHRI CHINTAMANI PANIGRAHI in the
Chair}

THE MINISTER OF AGRICULTURE
{RAO BIRENDRA SINGH) : The Natio-
nal Seeds Corporation Limited is an apex
organisation at national level for produc-
tion and distribution of seeds. Till
1981-82, the NSC used to produce foun-
dation and certifiied seeds, From 1982-83,
they have also been producing small
quantities of breeder seeds under direct
supervision of the breeders or sponsored
breeders. From a level of production
of 7,421 qus. of foundation seeds and
57,576 qtls. of certified/quality seeds dur-
ing 1966- .7, they have achieved a level of
98,00 qtls. of foundation seeds and 6.22
fakh quintals of certified/quality seeds in
1982-83  respectively. During 1983-84
production targets of foundation and
certified seeds are 1.19 lakh gtls. and 10.80
lakh qtls. respectively.

2. Besides, production of seeds in
NSC's own Farms NSC organises seed
production through State Seeds Corpora-
tions/State Farms Corporation of India,
State Agricultural Universities and contract
growers/farmers. Fxcept for small quan-
tities, rest of the seeds produced are
offered for certification to various State
Certification Agencies established under
the Seeds Act. They certify the quality
of the seeds after observing prescribed
norms. After certification, the bags are
sealed and a signed certification tag is
attached to each bag. The NSC also
distribute a small quantity of labelled
seeds in addition to certified seeds but it
conforms to specified standards. NSC
has a system of field inspections and test-
ing of these seeds in their own laborato-
ries. During the past three years, out of
a total quantum of 4.09 lakh qtls., 3.53
lakh qtls. and 5.27 lakh  qtls.
of seeds of five major cereals produced
during the years 1980-81, 1981-82
and 1982-83 respectively, percen-¢
tage of certified seeds has been as high a



